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J Law Offices 5 Proofof Service

From: Sayyam

Sent: Thursday, March 27, 2025 4:50 PM

To: J Law Offices

Subject: FW: Advance Service| G4041- Arun Tiwari vs State of UP & Ors [OA No. 556/2023 before
National Green Tribunal]- Affidavit of Mr. Rakesh Kumar, Founder of Respondent No.6

Attachments: G-4041- Affidavit of Mr. Rakesh Kumar (Founder of Respondent No.6).pdf

From: Sayyam

Sent: 27 March 2025 16:50

To: csup@nic.in; dmjal@nic.in; ms@uppcb.in; piujhansi@gmail.com; pwdeinc@gmail.com

Cc: Jawahar Lal <Jawahar@JLaw.in>; Cecil George <cecil@JLaw.in>

Subject: Advance Service| G4041- Arun Tiwari vs State of UP & Ors [OA No. 556/2023 before National Green Tribunal]-
Affidavit of Mr. Rakesh Kumar, Founder of Respondent No.6

Dear Sir,
We are concerned for Gawar Construction Ltd. (Respondent No.6) in the captioned matter.

In compliance of the order dated 28.11.2024 passed by the Hon’ble National Green Tribunal, please find
attached herewith the Affidavit of Mr. Rakesh Kumar (Founder of Respondent No.6), as and by way of
advance service upon you.

Kindly acknowledge receipt of the same.
Regards,

Sayyam Maheshwari
For Mr. R. Jawahar Lal
Counsel for Respondent No.6

Sayyam Maheshwari
Advocate
J-Law Offices

Email: Sayyam@Jlaw.in

Mobile: +91-9987676637

E-11, Third Floor, Defence Colony
New Delhi - 110024
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